
 363.  Papers

 the  comments  of  the  Comp-
 troller  and  Auditor  Central

 thercon,

 (b)  (i)  Review  by  the  Government

 on  the  working  of  the  Forest

 Development  Corporation  of

 Meghalaya  Limited,  Shillong,
 for  the  year  1978-79,

 (ii)  Annual  Report  of  the  Forest

 Development  Corporation  of

 Meghalaya  Limited,  Shillong
 for  the  year  1978-79  along
 with  Audited  Accounts  and

 the  comments  of  the  Comp-
 troller  and  Auditor  General

 thereon,

 (2)  Two  statements  (Hindi  and  English

 versions)  showing  reasons  for  delay  in  laying

 the  papers  mentioned  at  (1)  above.  [Placed  in

 Library.  See  No,  LT-6762/83],

 (3)  &  ८0१)  of  the  Annual  Accounts

 (Hindi  and  English  versions)  of  the  National

 Council  for  Cooperative  Training,  New  Delhi,

 for  the  year  1981-82  together  with  Audit

 Report  thereon.

 (4)  4  statement  (Hindi  and  English

 versions)  showing  reascns  for  delay  in  laying

 the  papers  mentioned  at  (3)  above.  [Placed
 in  Library,  See  r0.  LT-6763/83],

 Review  on  and  Annual  Report  of  National

 Cooperative  Consumers  Federations  of  India

 Ltd,  New  Delhi  for  1981-82  and  Statement  for

 delay  and  Food  Corporation  of  India  (Contri-

 butory  Provident  Fund  (Sixth  Amendment)

 Regulations,  1983.

 THE  DEPUTY  MINISTER  IN  THE

 DEPARTMENT  OF  ELECTRONICS  AND

 IN  THE  MINISTRY  OF  FOOD  AND

 CIVIL  SUPPLIES  (SHRI  1१5.  SANJEEVI

 RAO):  On  behalf  of  Shri  Bhagwat  Jha

 Azad,  I  beg  to  lay  on  the  Table—

 (1)  (i)  A  copy  of  the  Annual  Report

 (Hindi  and  English  versions  of  the

 National  Cooperative  Consumers’

 Federation  of  India  Limited,  New

 Delhi,  for  the  year  1981-82  along
 with  Audited  Accounts,
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 (ii)  Accopy  of  the  Review  (Hindi  and

 English  versions)  by  the  Govern-

 ment  on  the  working  of  the  Natio-

 nal  Cooperative  Consumers’

 Federation  of  India  Limited,  New

 Delhi,  for  the  year  1981-82.

 (Placed  in  Library.  See  1.  LT-

 6764/83],

 i)  4  statement  (Hindi  and  English

 versions)  showing  reasons  for  delay
 in  laying  the  papers  mentioned  (1)
 above,  [Placed  in  Library.  See

 r0.  LT-6765/83].

 (3)  A  copy  of  the  Food  Corporation  of

 India  (Contributory  Provident

 Fund)  (Sixth  Amendment)  Regula-

 tions,  1983  (Hindi  and  English

 versions)  published  in  Notification

 No.  23  :.  10.  15-6/79-EP  in

 Gazette  of  India  dated  the  7th  May,
 1983  under  sub-section  (5)  of  section

 45  of  the  Food  Corporations  Act,
 1964.  [Placed  in  Library.  See  No.

 LT-6765/83}.

 Review  on  and  Annual  Report  of  Orissa

 Agro-Industries  Corporation  Ltd.  Cuttack  for
 1977-78  and  Statement  for  delay.

 THE  MINISTER  OF  STATE  IN  THE

 MINISTRY  OF  AGRICULTURE  (SHRI
 ARIF  MOHAMMED  KHAN):  I  beg  to  lay
 on  the  Table—

 (1)  A  copy  each  of  the  following

 papers  (Hindi  and  English  versions)  under

 section  619A  of  the  Companies  Act,  1956  :-

 (i)  Review  by  the  Government  on  the

 working  of  the  Orissa  Agro  Jndus-

 tries  Corporation  Limited,  Cuttack,

 for  the  year  1977-78,

 (1)  Annual  Report  of  the  Orissa  Agro

 Industries  Corporation  Limited,

 Cuttack,  for  the  year  1977-78  along
 with  Audited  Accounts  and  the

 comments  of  the  Comptroller  and

 Auditor  General  thereon.


